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(d) Proposals are bing proc ssed and 
Central assistance is bing given in uitable 

. cases for specific activities. In addition, 
training of workers is being organised and 
pub]icity campaigns undertaken which 
would help such affort all over the 
country. 

News Item Captioned " Z;a AlJowcd 
CIA Ba e in Pal" 

755. SHRT BANWART LAL PURO-
HIT : Will the Minister of XTERNAL 
AFFAIRS be pleased to state : 

(a) whether the attention of Govern-
ment has been drawn to news item captio-
ned " Zia allowed CIA base in Pak" as 
reported in the Indi n Express dated 1 
October, 1987 ; 

(b) if so, the reaction of Government 
thereon ; and 

(c) the precautionary s teps propo ed • in this regard? 

TH MJN1STER OF STATE IN THE 
MINfSTRY OF EXTERNAL AF AIRS 
(SHRI K. NATWAR SINGH) : (a) Yes , 
Sir. 

(b) and (c) Government keeps under 
constant review all developments having a 
bearing on the country 's security and takes 
appropriate counter-mea ures . 

Raising of Ka hmir Issue by 
Pakistan in U.N. General Assembly 

756. SHRr BANWARI LAL PURO-
HIT: Will the Mini ter of EXTERNAL 
AFFAIRS be plea ed to tate: 

(a) whether the Prime Mini ster of 
Pakistan recently raised the question of 
Kashmir in the UN General Assembly ; . 
and 

(b) if so, the reaction of Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL A FAIRS 
(SHRI K. NATW AR SINGH) : (a) Yes, 
Sir. 

(b) Government hold that the Simla 
Agre ment provides the basi for resolv ing 
all outstanding issues with Pakistan 

through bilateral negotiations and p aceful 
means. The Pakistan Government can 
have no pretext for trying to rai e. the 
so-called Ka hmir Question in the U.N. 
General Assembly, 

Pending Cases of Freedom ightcr 
Pensions from Maharashtra 

757. SHRr SAMBI-IAJIRAO KAKADE 
Will the Minister of HOME A AIRS 
be pJeased to state: 

(a) the numb r of cases of freedom 
fighter pensions from Maharashtra State 
p nding consideration a on 31 August, 
1987 ; 

(b) the reasons for these case being 
pending over years ; 

(c) when the final deci sion is likely to 
be taken ; and 

(d) whether Government propo e to 
fix a time limic for the disposal of these 
cases? 

TH MINfST R 0 STATE I 
MINISTRY OF HOM AF AIRS (S RI 
CH1NTAMANI PANTGRAHI) : (a) As on 
31st August , ]987, 32 cases relating 
to application s for freedom fighter 
pension from Maharashtra State were 
pepending consideration . 

(b) to (d) Certain clarification, which 
are nece~ sary for dj posal of these cases 
have been called for from the 
State Government of Maharash-
tra. A final d cision in these ca es 
would be pos ible only after r ceipt of 
necessary clarification s from th State 
Government. The State Government are 
being reminded regularly in the matter 
and every effort is being made (0 finalise 
these ca es expeditiously. 

Long Term Plan to Cope up with Floods 

758. SHRT VA KOM PU USHO· 
THAMAN: 
SHRI UTTAM RATHOD : 

Will the Mini ter of WATER RESOU-
RC S be pleased to state : 

(a) Wh ther Government propo to 
furmulate any long term programme f1 




